
THE NATIONAL COMPANY LAW TRIBUNAL'MUMBAI DIVISiON ' I' MUMBAI
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ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL

ior'aFANv LAW TRIBUNAL oN 07'o8'2018

NAME OF THE PARTIES: STATE BANK OF INDIA

vls.

EVANS FRASER AND CO. (INDIA) LTD'

SECTION 7 OF INSOLVENCY & BANKRUPTCY CODE' 2016

B
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RAVIKUMAR DURAISAMY

Member (Technical)

50t'
B.S.V. PRAKASH KUMAR

Member (ludicial)

cP (IB)-508/I&Bc/(MB/2018

ORDER
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At request, list this matter on 14'8'2018


